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and 8 computer floppies having details of 
preparations of I.E.Ds .. etc. were seized 
from their possession. 

(e) The reports available with the 
Government indicate that the main intention 
of these terrorists was to cause terrorist and 
distruptive activities i.e. a series of bomb 
explosions in Delhi in busy markets. Trade 
Centres. Govt. Buildings etc .. bank robber-
ies and to poison water reservoir (tanks). 

(f) and (g) Yes, Sir. All the five 
foreign terrorists were linked with Pak I.S.1 
and had taken training in the use of various 
weapons, explosive and martial arts in var-
ious camps run by I.S.1 in Pakistan. 

Foreign Nationals 

4239. SHRI S.N.VEKARIA : 
SHRI PARASRAM 

BHARDWAJ : 
SHRI MANIKRAO HODLYA 

GAVIT: 
SHRI BAPU HARI CHAURE : 
SHRI AVTAR SINGH 

BHADANA: 
SHRIMATI GIRIJA DEVI : 
SHRI MANJA Y LAL : 

Will the minister of HOME AFFAIRS be 
pleased to state : 

(a) the number of foreign nationals 
found involved in terrorists activities in 
Jammu and Kashmir during the last three 
years and the current year so far ; 

(b) the number of Pakistani nation-
als out of them; 

(c) the number of foreign terrorists 
killed and arrested in State during the above 
period; and . 

(d) the action taken against these 
arrested terrorists? 

THEMINISTEROFSTATEINTHE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT) :(a) to (c) Government are 
aware of the presence of foreign nationals 
involved in terrorist activites in Jammu and 
Kashmir. However. it is not possible to 
precisely estimate the number and national-
ities of such persons. who have infiltrated 
into the State. Around 121 foreign nationals 
are reported to have been killed and 34 
apprehended during the last three years. 

(d) action against those arrested in 
connection with the terrorist activities in the 

. State is being taken under the provisions of 
the Law. 

Irrigation Facilities 

4240. SHRI HARADHAN ROY :Will 
the minister of WATER RESOURCES be 
pleased to state: 

(a) the total area of irrigable land in 
the country where irrigaiton facilities are fully 
available Statewise; 

(b) whether there is any proposal to 
undertake new irrigation projects in these 
States; 

(c) if so, the details thereof; 

(d) whether any special assistance is 
being provided by the Union Government to 
create more irrigation facilities; and 

(e) if so, the details thererof, State-
wise? 

THE MINISTER OF STATE IN THE 
MINSTRY OF URBAN DEVELOPMENT 
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AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES ( SHRI 
P.K.THUNGON) : (a) A statement showing 
State-wise irrigation potential created though 
'Major & Medium" and Minor Irrigarion 
schemes at the end of 1992-93 is enclosed. 

. (b) and (c) There are at present 158 
major projects, 226 medium projects and 95 
ex te n s i 0 nl re n ov at ion 1m ode rn i sat ion 

schemes underconstructuin in the country. 
Besides, 18 major projects,57 medium 
projects and 38 extension/renovation/mod-
ernisation schemes are being considered 
for taking up duting the Eight plan period. 

(d) and (e) During 1993-94 additional 
Central Assistance over and above the 
approved outlays provided by the Central 
Government is as under: 

State Project/Scheme Amount 
Rupees in crores 

Rajasthan Indira Gandhi Nahar 52 
Project 

West Bengal Teesta Barrage Project 27 

Nagaland Renovation and Upgradation 
of Minor Irrigation Schemes. 
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